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Officer on Special Duty has been ap
pointed to carry out preuminary work 
on the project.  He is exnected to take 
up duty shortly.

(b) The estimated cost of the com
bined  road-rail  bridge is  Rs.  13*5 
crores,  subject to  revision  due to 
changes in the design yet to be finalia* 
ed.

(c) The  construction  will require 
about 5 years to complete.

Air  Agreement with  Philippines

*467. Shri A. M. Thomas:
the Minister of  CommnBk ■  —
pleased to state whether any new Air 
Agreement has been entered into b̂ 
tween the Government of India and 
toe Philippines Government?

(b)  If so, what are the modifications 
made from the 1949 Agreement?

The Deputy Minister oi Communica
tions (Shri Raj Bahadur): fa) No. Sir.

(b) Does not arise.

Shri A. M. Thomas: May I know
whether any  Multilateral  agreement 
has  been  entered  into  concerning 
Inter-national air transport  to whicn 
India and the Philippmes are parties? 
If so, whidî e the other parties?

Shri  Raj  Bahadur: An interna
tional air agreement has been entered 
into to which all countries are parties. 
India and Philipf>ines are also parties 
to the agreement.

Shri  A.  M.  Thomas: Has  any
ŝ arate agreement been come to with 
other countries, on the  lines  of the 
agreement  between  the Republic of 
Philippines and India?

Shri  Raj  Bahadur. There  is a 
separate agreement between India and 
Philippines made in the  year lf̂49.

Mr.  Speaker: The  hon.  Member
wants to know whether there is any 
similar agreement  with other coun
tries.

Shi| Raj  Bahadur: There are
Similar  agreements  with about 11 
countries.  If the hon. Member wants 
the names.  I shall give them.

Arecanut  Industry

*468. Shri C. R. lyyniml: (a) Will 
the Minister of Food and Agrteultim
be  pleased to state  the  quantity  of 
arecanut manufactured in each of the 
various States?

(b)  What are the prices of the arti* 
cles manufactured from arecanut?

(c) Has the industry  suffered on 
account of the imexpected fall in pri
ces?

(d) What is the Quantity of areca
nut imported from outsid̂ and which 
are the countries from which it is im
ported?

(e) What is the number of people 
employed  in the industry in each 
State?

The Deputy MiBist«> of Food and 
Agriculture (Shri M, V. Krishaappa):
(a), (b) and (d). A statement is laid 
on  the Tahlo of the  House. [See 
Appendix III, annexure No, 1]

(c) Yes.

(e)  Proper statistics are not avail
able.  A rough estimate  places the 
total figure at about 30 lakh person:».

Shri C. R. lyyumii: May  I  know
what is the cost  of production of the 
four varieties, chali, desavaram, choor, 
and erasal, per pound?

Shri M. V. Krishnappa: I have not 
got the figures for the cost of produc
tion with me here.

Shri C. R. lyyunnl: May  I  know
whether any steps have been taken by 
the Government to see that the articles 
produced in India do fetch a proper 
price?

Shri M. V. Krishnappa: There is an 
Indian Central Arecanut  Committee 
which will  recommend  to the Gov
ernment various measures that are 
to be taken for the protection of this 
industry, and the Government  will 
act accordingly.  I would like to in
form the hon. Member that the Indian 
C:entral  Arecanut  Committee  has 
sanctioned schemes for the control of 
arecanut in the States of Travancore- 
Cochin,  Mysore and Bombay,  and 
these schemes will be started early 
next year.

Shri C. R. lyyunni: May  I  know
whether there is any import duty on 
the arecanut that is  imported into 
India?

Sbri M. V. Krishnappa: Yes, there
is.

Shri C. R. I3ryunni: May  I  know
whether an increase  in  the  import 
duty will not give the desired effect...?

Mr. Speaker: That is a suggestion 
for action.

Shri  Velayudhan: May  I  know
whether it was the  import of large 
quantities of  arecanut from  foreign 
countries, that  was responsible for 
the fall in prices of the locally pro
duced arecanut?
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Sliri M. ▼- Ĥndmapita: We are re
ceiving of Jate, reports from the re
presentatives of various growers and 
also the trade  that on account of 
indiscriminate imports, the prices of 
arecanut are fallidg down.  We are 
receiving such reports.

Shri Bu S. Marfhj: May  I know
whether there is any truth in the al
legation that the standard has gone
down?
Shri M. V. Krishnavpa: Our  are
canut is of the most superfine quali
ty, while the ones imported  from 
Singapore and Ceylon are  all wild 
crops grown in the forests.

Shri tameose: Have the Govern
ment received  any  representation
from larecanut  growers  that the
quantity of imports be reduced?

Shri M. V. Krishnappa:  Yes,  we
are receiving such reports.

Shri Damodam Meiioii:  Have the
Government taken aî steps regard
ing these representations?

Shri M. V. Krishnappa: Not yet.

Shri Achnthan rose—

Mr. Speaker:  Order, order. I am
going to the next question.

M angalore  Aerodrome

*469. Shri C. B. lyyumiL-  WiU the 
Minister of ConuniiBiratMMis be pleas
ed to state:

(a) whether the construction  of the 
aerodrome at. Mangalore is over; and

(b) if so, when the air service at 
Mangalore will be available for use?

The Deputy Minister of Commimi- 
cattons (Shri Raj Bahadur): (a) and
(b). The aerodrome at̂ angalore is 
nearing completicm and It is expected 
that scheduled air services will start 
operating to and from Mangalore by 
the end of this Calendar year.

Mr. Speaker. Now question No. 470.

r̂dar Hokam Siagh: Question No 
490 also may be taken up along with 
this.

here? Sodhia present

Shri BL C. Sodhia: Yes, Sir.

Mr. Speaker: I believe  it  is con
venient to the hon. Minister to an
swer both these questions together.

Secret«2_*o^nl̂ r  Railways  and Transport 
(Shn Shahnawaz Khan): Yes Sir

Motor  Vehicles Taxation  Enquiry  * 

Committee Report.

*470. Shri S. N. Das: (a) Will tli« 
Minister of Traasport be  pleased to 
state which of the  reconmieodatioiiai 
of the Motor Vehicles  Taxation En
quiry Conmiittee have been  accepted 
and in̂emented by the Government 
of Imiia and ê various State Gov
ernments?

(b)  Which of the important recom
mendations are still under considera
tion of Government?

The Parliamentary Secretary to the 
Minister of Railways  aad Tran̂ rt 
rshri Shahnawaz Khan): (a) and (b). 
No decision has yet been taken by 
the Central and State Governments 
on the recommendations of the Motor 
Vehicle Taxation Enquiry Committee.

M otor  Vehicles  Taxahqn

•490 Shri BL C. Sodhia: WiU  the
Minister of Transport be pleased to 
state  whether  Government  have 
come  to  any decision on the recom
mendations of the TransDort Advisory 
Council regarding motor vehicles taxa
tion made in April 1951?

The Parliamentary Secretary to the 
Miaister of Railways  and Transport 
(Shri Shahnawaz  Khan): Attention
is invited to  my  reply  to  Starred 
Question No. 470 asked by Shri S. N. 
Das today.

Shri S. N. Dte: May 1 know whether 
the recommendations of this Inquiry 
Committee were considered  by the 
Transport Advisory  Council at any 
time, and if so, what were the de
cisions of the Advisory Council?

Shri Shahnawaz Khan: The deci
sions were considered by the Trans
port Advisory Council,  and at pre
sent the whole matter is between the 
Technical Committee and  the  State 
Governments?

Shri S. N. Das: May I know when 
that Technical  Committee  was  ap
pointed, and by  what time it was 
asked to submit its report?

Shri Shahnawaz Khan: It was ap
pointed in August  1952,  and  has 
flnished its  deliberations.  The re
port will be ready by December.

Sardar Hokam Singh: May I know 
whether any ceiling for sales tax on 
petrol has been fixed according  to 
the recommendation of this Advisory 
Council? *




